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Propo ed Change in Bye-Law 
Reg. Banking Sector 

6609. SHR HARISH RAWAT : 
Will the Mini. ter of J NC be 
pleased to state whether there i any 
proposal before hi Ministry to 
change the pre ent bye-law regarding 
ban ing ect r 0 as to enable the 
Ministry to exerci e effective control 
over this sector ? 

THE 0 PUTY MI 1ST R IN 
H MINiSTRY OF FINANe 

(SHRI JA ARDHANA POOJARY) 
Presumably the Hon'ble Member 

wi hes to know if any changes are 
contemplated in variou Acts gover-
ning the banking ector. Based on 
the propo al which have emerged 
in the light f the experience gained 
in the past in the admini tration of 
such Acts, Government have under 
con ideration a proposal to bring 
forward a comprehensive Banking 
Laws (Amendment) Bill seeking to 
make certain changes in these 
Acts. 

Quarter for M .E.S. Civilian 
Employees at Ranikbet, U.P. 

6610. SHRI BARISH RA WAT: 
Will the Minister of DEFENCE be 
pleased to state: 

(a) whether his Ministry has 
ancti ned 20 key personnel quar-

ters for M. E. . civilian employees 
at Ranikhet, U.P. 

(b) whether the work has been 
relea~ed and if so, by what time it 
will art; and 

(c) if not relea ed 0 f: r. the 
[c ns for delay? 

THE DEPUTY MINISTER IN 
TH MINIS I RY OF DEFENCE 
(SHRI K.P. SINGH DEO) : 

(a) Yes,Sir. 

(b) No, Sir. 

(c) The project could lot be 're-
leased earlier due to paucity of 
funds and other priority projects in 
hand. It is now expected to be re-
leased sometime during 1982. 

Promotion to Accounts Officers 
from Section Officers 

6611. SHRI JAGPAL SINGH: 
Will the Minister of FINANCE be 
pleased to state : 

(a) what is the number of 
Section Officers (Accounts) perma-
nent/officiating in the Defence 
Accounts Department who were 
promoted to the grade of Accounts 
Officer during 1981 from the general 
category on the basis of-

(i) Ad-hoc promotion : 

(ii) Selection (Accelerated) pro-
motion) : 

(iii) Seniority-cum-fitness (regular 
promotion) ; and 

(b) whether, while making these 
promotions n the basis of (i) and (ii) 
above. the reservation policy was 
implemented, if not, the reasons 
therefor? 

THE MINISTER OF STATE IN 
TH MINISTRY OF FINANCE 
(SHRI SAWAI SINGH SISODIA) 

(a) (i) 70 (Subsequently pro,. 
moted on regular 
basis). 

(ij) 60) Includes the 70 at (i) 
) above. 

(iii) 185) 

(b) Yes. Sir. 




